FORM A

PuBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF MDM TELEVENTURES PRIVATE

LIMITED
RELEVANT PARTICULARS
1. | Name of corporate debtor MDM  TELEVENTURES  PRIVATE
LIMITED
2. | Date of incorporation of corporate debtor 12/03/2019
3. | Authority under which corporate debtor is | ROC Delhi
incorporated / registered
4. | Corporate ldentity No. / Limited Liability | U51909HR2019PTC079047
Identification No. of corporate debtor
5. | Address of the registered office and principal | Radhe Kunj Raja Vali Dhani road, G31-
office (if any) of corporate debtor Manesar, Gurugram, Nsg Camp Manesar,
Gurgaon, Haryana, India, 122051
6. | Insolvency commencement date in respect | 09/05/2025
of corporate debtor
7. | Estimated date of closure of insolvency | 05/11/2025
resolution process
8. | Name and registration number of the | Mr. Ashok Kakkar
insolvency professional acting as interim
resolution professional IBBI/IPA-002/IP-N01066/2020-2021/13407
9. | Address and e-mail of the interim resolution | Address: H.No. 538, Sector 48A, Shantivan
professional, as registered with the Board Society, Chandigarh -160047
Email Address: akkakkar.58@gmail.com
10. | Address and e-mail to be wused for | Address: H.No. 538, Sector 48A, Shantivan
correspondence with the interim resolution | Society, Chandigarh -160047
professional Email Address:
cirp.mdmteleventures@gmail.com
11. | Last date for submission of claims 23" May, 2025
12. | Classes of creditors, if any, under clause (b) | Not Applicable
of sub-section (6A) of section 21,
ascertained by the interim resolution
professional
13. | Names of Insolvency  Professionals | Not Applicable
identified to act as  Authorised
Representative of creditors in a class (Three
names for each class)
14. (a) Relevant Forms and (a)Weblink:

(b) Details of authorized representatives
are available at:

https://ibbi.gov.in/en/home/downloads
(b) Not Applicable

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of MDM Televentures Private
Limited on 09.05.2025.




The creditors of MDM Televentures Private Limited, are hereby called upon to submit their
claims with proof on or before 23rd May, 2025 to the interim resolution professional at the
address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Sd/-

Ashok Kumar Kakkar

Date: 10.05.2025 Interim Resolution Professional
Place: Chandigarh MDM Televentures Private Limited
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E.THBQLIE..FQESEEEIQH
Under Rule 8(1) of Security Interest Enforcement Rules, 2002

(FOR IMMOVABLE PROPERTY)

Whereas the undersigned being the Authorized Officer of the Bank of Baroda under the
Securitisation and Reconstruction of Fmancial Assets and Enforcement of Secunty
Interest Act, 2002 (54 of 2002) and in exercise of powers conferred under Saction 13(12)
read with Rule 3 of the Secunty Interest (Enforcement) Rules, 2002 issued a Demand
Motice dated 28-01-2025 calling upon the Borrower Ms Gee Dee International through

days from tha date of receipt of the said nolice,

The Borowers having faded to repay the amaount, nofice is-hereby given to the Borrower
and the public in general thal the undersigned has laken possassion of tha propary
described herein below in exercise of powers conferred on him under Section 13 and sub
Saction (4) of the said Act read with Rule B of the secunty interest (Enforcament) Rulbs 2002
on this 9th day of May of the year 2025.

Lakh Seventeen Thousand Nine Hundred Fifty Six and Paisa Ninety Nine Only) as on
21-01-2025 mcluding mnlerast upto 21-01-2025 and further futurs interest walf
22.01.2025 plues other charges, cost and expenses from the date of NPA L realization

The Bomower's attention is invited fo provisions of sub-section (8} of Section 13 of the
Act, In respect of ime avallable, o redeem the secured assals,

Apartments-2, Sactor - 5. Rajender Nagar, TH.A Ghaziabad, (UP), measuring 555 Sq.
Festie., 51.56 5q. Metars.

Boundary as; East: Plol No. 37, West : Plot Mo, 39, North : Road 30 Feet Wide

South ; Road 30 Feal Wida

Apariments-2, Sector - 5, Rajender Magar, TH.A Ghaziabad, (UP), measuring 555 50
Festlie., 51.56 5q, Matars,

Boundary as; East: Piot Mo, 37, Wast : Plot Mo 39, North : Road 30 Feat Wide,

South: Road 30 Feet Wide

Sector -4, TH A Residential Colony, Lajpal Nagar, Sahibabad, Ghaziabad, (UP), having
area 85, 20 5q. Meters and covered area 5024 5q. Melars.

Boundary as: East: House Moo A-263, West ; 25 Feet Wide Road

North: House Mo, A-257, South: House No.A-259

vl HINDUJA HOUEIHG FIHAHCE LIMITED

Corporale Uifice: No. 167-163, Ind Floo '|||:

rllH’l'.ll.?.l.!
FILIGI NG FIRARCE

RLM-ARAJESH AWASTHEI01B1013645, RRM-PUSHKAR ||.'|||!|l.5THI HE-II-II:IEH. CLM- RAHUL SINGH 307555242 CRM- DEERAK KUMAR-D833630856

Sefal Sakdapet, Che

=18 E"l 1113, Emal | suctisnilnindyahossinghinance. com
Ind Floor, 2128 & 212C. Plol nd = TCH=HZ & TCIG-SE Cyber Maights, Vshuli Khand E -Ilna- ar Lucksow, JF 2E0

NOTICE UNDER SECTION 13{2) OF THE SECURITIZATION AND RECONSTRUCTION OF FINANGIAL
ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 [SARFAESI ACT)

In raspec] of loans avaled I'.I v bl menliored borrawers 'qu.:-..'.'llnr's Eraugh HINDUJA HOUSING FINANCE LIMITED, which

Pegreis ool P with B ko

e rvinesd Balance aulsianding o

dalas e orsif bedtne), .'H:-:I'-';!H Feaily sl delailad Darand
fotice dasad a5 maniioned h:llw.- Lindar Sec 1342 of San rr.?.:m:ur and Raconstruction
Eacuriy intorest Aot 2002 by Regisiored Post ) Speed Post /!

of Fimancial Assets and Enforcamant of

Coursar wilh ac l:-1|:-.h1|:d-.:||: due 42 you which has bean rebumed

undefiversd | mcknowlsdgmenl not received. We have indicaled aur intenton af 1aking possession of gecunties cwred on one of you

os par Sec

A5} af the Act i

cage of your Tacdlure ¢ pay the gmodinl menticred befow within G0 days. In he evant of your nod

discharging kabilty a5 sat ol hersin abowe 1ha Bank [ Secused Gramtorn may axercse any of the rght conterrad wde saction 1314 of
EARFAER! At and while punilshing the possession notice § auction nobice, elecirenicady’ or othenwize, &= mequired undar the
SHARFAESIAGL the Bard FSacured Cradilor meay atad publish your pholograpt. Detais e herauryder-

HND-H Mo 1 50 Shards Endcliave Sainlk Magar Lucknoe
Uttar Pradosh india=226004 Ao A1 281945 Kanpur
Pooad Maraarvs Luschriw Lilar Pradesh Indes-226004
Atz 6l Ram Vines Colony Sefasya Inter Calage
Hesappuram Lucinos Littar Pradesin 228017

Alc Mo, URLKMN/LUKM A000000897E &

UPLEN/LUEMN A0 30 Loan Accounts:
leave boen claseified ag 8 NPA on 05-048-2025

& Legal Chargas

Ft Area B2.534 Sq Mars, Bounded as: horth-
Foad 16k ‘sade, Soutn-Land Rasi, Eastaarmi
Dleagar, Washk-Road 160 wide

Shunhagper Sasunda, Maar Goy Bhsh Yigyan
Kendra, Semiwban, Ayodhya Utar Pradesh, Irdia
2714071 Komal Kefhor Sio Kunj Biher, FO-97, Yilage
Chain Lal Punwa- post Siainda Galt Gonda USRS
Fradesn Maar Primary School Seeniorhan Ayodhya
Uttar Pradesh  india-27 14070 Adea  AEGT, - Chadrilal
Purwa Susursda Somnda Uttar Pradeash-271401

e Mo, UPAY DVAY DHIARIDDNDZ 2T &

LIPAY VAY DHIADDDON 03T Loan Acssints
have baan classilied as & NPA on 05-08-2025

# Legal Charges

i i g . " Ernjash 540 K I #ishor hdfgen Mighra WO Brijesh =N4- P W1 Figi} W X . 3

Thee Borrower in pariicubar and the public ingeneral i hereby cautioned nof fo deal with the £ R VB A Post Hﬁ,ﬁ:_;h.j;i:r By s ie :?;qf::f,_ 1;_'.3_':::,':. Hn-i.rr::;gﬂn: an Khsra Ho. 1764

property and any dealings with the praperty will be subject 1o the charge of Bank of Baroda Sasunda, Dehras Gonda Road, Black Parssapur, | o i eo oy apae | siluated al MauraMaste: Subhagour, Tebsi
B - aar Goy Krishl Vigean Hendrn Cesi Gonca I armailgean| Digircd Gonoa UP Sub-Ragialry

Shakarpur Branch Dedhi, for an amount of Rs. 1,11,17,956.99 (Rs. One Crore Eleven Mear Gov Krishi Vigyan K Desll Gonda 27 1401 # Intarast Farnailgran] Disirict G = Sub-f &

Digirict- Tahsil Kamailigan] Dist-Gondda LR
Area Admeasuring 1350 Sg Ff, Boundod as:
Merth-Houss of Kashi Ram, South-Heouse af
Badri Vishal East-Plalal Lallan & Ok, Waal-
Fiol ol Wishwanath

Black Paraspur Megr Gov Primary School Dial
Ganda, 2715048, Bahuan Madar Majhe, Masr Gow
Prmary. School Semirban, Ayvodhya, Ustar Pradesh
Incia - 271504

Afc Mo, URAY DAY DHMADGOD00ETE Loan Acoaunts
have been ol claszified as o HPA on i {Ih'-{ld 2025

+ Intarast
+ Lagal Charges

All that part and parcel of the Equitable Morigage of Residential Flat in the name of il vt A e e il SO e B 4 it St i g i e SHAKARPUR : PAR | CHAY ADVERT' S | NG & MARKET' NG,
Dharmendrg Mohan Saxena EEa-'iTI'Q Mo B - 3. Second F|IJ|3F. Pl Mo, 35. F‘Hﬁhﬂ-& Magestraar Singh .'-.hdar Majha Tehs=d Comeigan) Fr::-!:ililgfl:'.f-':;.iﬁ siliated of Maurafasba: Babovan Madar

Bajl=a Tehel Kamadgan). Disll Gonda UP Sul-
Fagissny & Disinct TeheE Kamall Garg Disl
Ganda UP. arma measwing 868 Sg o Fi,
Bounded as: ModbeFiol of Firsl Person,
Sauim-Flal of Fesl Parsan, Esst-Flol of Frsl
Parsan, West-Rasha

- 220028, Alee At- Vilage Rarhi, Posl Puranl Basti
Akpangl, Eash Uiar Frafesh-2 52010

Alg Na, UPILEWYLENW/ADSDDM1S5T Losn Accolsnis
Py hasen classifed as a NPA on 05-04-2025

£ imterost
& Logal Charges

All that part and parcel of the Equitable Morlgage of Residential Flat i the name of 4 |Mandip kumar 5/0 Virentra Kimar & Sangenta Taday 23-04-2025 House buil an Piol Ka, 2 being part of Khasra
Dharmendra Mohan Saxena Beasing No. B — 5, Second Floor, Plot No. 38, Push Vi) Mikndip aunal, koth - IRCHAT Talar Talon [y ‘gonconde.— (o 100 shisad. al Ohsar Luckice -*J'-"
ﬁ-g 0 ! ; \5ipa madtyan chinkal Malrg, Luskaoes, Uimar Poadedh, Inda as an 07-08-2025 FRegeinar-arnd  Lucknoe, Bres Admedsinng

fo4 59 Fl, Boundad as) Morih-Pist N:'.- 3,
Sautns Plot Ma. 1, Easl-Rast Par of Ehasra Ko
156, Wieed-200t road

ayanya LHIer Fradagh, indig - F1402 Alsa al-

Pasiyan Purawa Sococll Mohammadpur Gonda Uttar

Pradesh-27 1402

Aie Mo, UPAYDHAYDHADGD000145 Loan Accounts
have been classified a8 8 NFA on 05-04-2025

+ Logal Charges

5 | Sabya Dew 540 Amika & Mr, Ramavt Wi Satya Davy 23-04-2025 FPropartyPiol hasing land aras massunng 524

At nd e Etat oo sl Pty e il L s ERS, Ph.: 9810316618, 9310316618, 41547697, KARAM-
¥ oy Gandhiganj Bazar. Gonda uilar pradesh. 271402 &H o 07-04-2035 Mansalasha- Purey Shiv' Bakhtaver Tebsil y . y y y

Oharmendra Mohan Saxena siuated at House No. A - 258, Ground Fioor, LIG {Type-C), Meharnmeadpr, Hear Gandhigars Dazsr, Sarurbar pip Sade DEMicl Gonde WP Sub-Regeby &

Blistrct Tehsil SZader Oisl Gorda LR, aea
measuring %24 Sg FI, SBownded as: Morh
Rosts 10, Soulb-Mali & Alsr resl pand al
Biukir, East-Fial Keeud Bala Weasl-Flat Singn
Sahah

(Hh HINDUJA HOUSING FINANCE LIMITED

ousiie Firassce  Corporabe Ofice: 167-169, 2nd Floor, Litlle Mounl, Saidapet, Chennai- 600 015.

Whereas The undersigned being the Authorized Officer of the Hindwja Housing Finance
Ltd., underthe Sacuritsation And Reconstruction of Financial Assets and Enforcement
of Security Interest Act, 2002 (ACT NO.54 OF 2002 and in exercise of powears conferred
under section 13{12) read with Rule 3-of the Secuority Interest (Enforcement) Rules,
2002 issuad a demand notice to below mentioned Borrowear's ¢ Guarantor/s. Aller

proparty describad harein below inexercise of powers conferred on them under section

Gonda U P 271923, Maar Zita Panchayat Bhawan
Semiutian, GOMDA, Utktar Pradash, Inds = 271125
e Mo, LIPARY DVAREPA 000001 3B Loan Accounls
v Bsen clasgifed aaa NPA on 0S5-04-2025

& on 07-08-2025
& imterest
& Logal Charges

& |Vind Kumar Maurya S50 Ayadhya Prasad Maurga £ 23043025 PropertyPiol Raving land area measuning
| Date: 00.05.2025 Place: Ghaziabad Autherized Dfficer, Bank of Baroda Rama R WD Vind Kumar Maurya, both st RIO- =7 3733 570,80 3 FLor B0.83 Sq My, Forming part on NAGAR I\/l |TTAL ADVE RTl S | N G Ph . 251 781 83
- - willpga Loediva Ghats Khaka Purws, Post Chedpur Dish Gale Mo 167 sRustad 8t Mauga'HEcha- y a 3

s I'rlrag'n. Fargama Tehsil Sadar District
Eanda. Sub-Regisin & Deiricl- Tensi Sad
Dhsll Ganda, Sres Adimeasaring 87080 3!.1 FI
ar 5093 Sq Wir, Bolsnged &8 Manh-Plot ol
Fugma ey ol !-.. rth- Fiot of Khaishbu, Easts
Land of Sadab, Wasi- Kacha Rasia 3 Mater

Pepaggary, Urkan, Sarakhpar, URar Pradaesh, Indsa -
2FE1BS

A B LIFHERRY I'“"-'F!Fh-"-:l |.'I"'-TI 217 Loan AGsounis
hava been classdad as a MPA an 0S40

# imterast
= | agal Charges

{:_ﬂ_l'l'i:t H’ﬂ- M-r ﬂ'l.l,l'gEEI'I Ell'lgl'l HBEH-'“EE_E_E_# r_ﬂ_r E[EJE;PI H.I.IIT!BI' A‘Hﬂs“‘ll Hﬂi Hﬂﬂﬂj ﬂ_ﬁ T ;:Ii.‘l:l r..I.1||:-;:,h..,-.1- u.']_-:-, :ir.n:.h.:}lr'.kar Prasad & 23-04-2025 al"«lr.- -] nﬂ;.::lm at r.;'.1||:'.'._-|l-::'|nll'|ﬁ;|.'.'|| Tapna
Ivshamkar Prasad Jaiswal Sio Algooram Jarsaal I harivais: Pargana Mavek Tehst Campiergan) .
APPSR IY A% 011 YIRS e el e i both a5 Anhira Saba Roat Ancia abe Man| gy o r.42005. |Di81-Gorakihpur. Sub-Ragistrar SRO- POSITIVE ADS, Ph.: 9891195327, 9310006777, 63418908,

admmasunng 8383 5gr Mir Bounded as:
MorthiRoad Wager Palika 06Mir wids, Soulh
Hedisa of Hapddr Agralan, Easl-House ol
Babuial Jeiawal, Wasl- Lard of Anhra Baha
Barair

been classifod as a NP8 an 05042028
I1-E'5 |d AB[ rea,i |I||||‘I'I‘|I F:uleﬂ DF[he Sa1|jﬂ|_lﬂsrnrh,:5 ...... L L S — e e s s st At 2 S
13{4] oft 2 2] "-\.m:l'n Srnvastava Sio Warengm Kr Sreas I'|-.-z. & 23-014-2025 House Mo. 554 ¥ HATS constucied on 2’3 par
Account Number & Name of the Borrowers / Address Sushila Srivastaa Wio Narendra Kumar Stvastava ¥ aasade 10! plal no. 79 Visheshwar Nagar ¥Ward
! both at: SHARHAME Mage Shanli Miketan Schoal e Gu.- anaknanas Lucknows Sur Hr—-;z— ai
HF ABD PLPHM]H“HI]“IH# 1 M' Navin “.!.EI'I'IHF Srivastava 2. Mrs. Preeti Wishaswar Nager Alambagh Luconow, Alambagh Enfi::t?:;:n Lucknony, Snan Admassunng 47 237 Sq M,

Srlvasia'.ra Housa No-L-213, Haveliva, Mear Shiv Mandir, Jhunsi, Allahabad, Uttar
Pardesh 211019 | Symbolic Possession : 06-05-2025

Eltﬁmaml Motice Daie : 18-11-2024 & Total Duiztanding : Rs. 17.83,674/-

Descriplion 0F Property. One Residential House Lies in Parl of Arazi No-429 measuring ETE B Sagaer & ':gl: : ﬂ.Il.T.-.:: a{_;m-.-:. T H:IEI-:x r l:n:.mEu | Z3.04.2025 '1511_-1. zr;f 102 |:I_-:-|:IrDL_c:-!1E .:--.n'ni-:.usr,l Mo-
area 93.64 sq. Mir Situated &t Mauja -Gotawa, Pargana-Jhunsi, Tehsil -Phoolpur & ceanctialie Mol Tobe' Thenkaor Hlims, S@apie WP st aiaar [ASSC0LENGL. Roorfiakgan): Hod; Irisdal
Medng, Lucknow Ligar Pradest, Inds - 261208 T Magar Dadgan] Ward- Kadem Fasmod. Machi .
Dist- Frayagral, Utter Pardesh — 211019. Boundaries: North By Fest part ol aradl, Ado W UFLKWILENWIBOI000 1073 Loan Acoounks o .:.:I:n:::;uzs Mundl, Lucknowitar Fradesh, Anga PLAC E HA R I O IVl ADVE RTl S | N G C O IVl PANY Ph "

South By Road 2014 By Land of Sunil Wezt By Plol of Ram i yaday

UP/ABDSHGH ADDODOOGS9. 1. Mr. Moshin 2. Mrs-Nasreen Khan.

Ade No. LIPS KWL BN IR THID0 1 07 ||‘|.-'|II1..‘.":....|"IF

Lischreow. Mdebro, Lschmme, UBar Pradesh India
2GS
atn Mo UPL AL EEN W B0 GO0 NS | o Snooinks

nwnb-n in class r'-cd: | JI'-".-:\: n | H.EI.IE‘-

have baan classded os o NP on 06-04- 2028

+ Lagal Charges

® Logal Charges

o " - 1 & | Fam ®SEhore Awaslly S0 Davashankar Awasthi, & Z23-04-2025 Fhal besrg s ol Khasra No, 179 i s bed
completion of 60 days from date of receipt of the said notice, The Borrowers | Poonam Vishwakama Witk Ram Kishor Awasshi, ot T aBoaia. | viade Bhesaura Lucknow Sub-Regsirar
Guaraniorn's having failed o repay the amount, noticeis hereby giventothe Borrowen's/ at RiC-Hausa No.! Biswan Sgapur Temple Motm | e g apag | 200 Ludimow, Araa Admaasuring 2000 Sg F1, Ph ' 981 0401 352 901 5907873 92687961 33
Guarantors and the public in genaral that the undersigned has taken Possession of the st ke Privi ik o 100 winhat |oiee an b iuh Pl Benger Scullfol .-

Desgde, Easl-Plol Sonils Ravwal, Waal-250
s

Bounded as: Morth-House —'1 Ba hayur,
Saush-House Surendra Kumar, East-Prog ey
Shanll NEalan Schosl, Weal-121 rmad

“ Lagal Charges

Admeasuing RS0 5q.ft, Bownded as: Morih
Flat Ma. 101, Soulh-Stass, Easl-Cominon
Fassacs, Weal-House of Musanol

Housze Mo, 1'3'5, 12?3. near Indian Qil Petral F'JITIr' [E:l'!,'-al'g_l allahabad Littar F'FanE-'S-I' 19 | Anuthiak Ansar Khgishban Misha Wio-Anulhak Srgarn 23-04-2025 faraji nn B4E masa hata knas tappa Bachad
India 211004 | Symbolic Pns:sessmn 07-05-2025 both at- Ward na 19 adjad ragar Hata, Near hata|—F 33 37 5370 |Pareana  Sahjabhpur Tehsil hata Dist
e ik, Urban, Hata, Ukar Pradesh ingia- 274203 Pt e r;FJi._EME Eashinags Khata Moo 11B01427-1432 Tasli

Demand Notice Date : 24-06-2024 & Total Qutstanding : Rs. 12,72,382/-

uﬁimpﬂ:;m W ulm FI::| sitauted :| n;ﬂn.gﬁ:lghﬁmamau mﬂ:laﬂn% az;ﬁt?: hava baen classied as & HPLAR D8 042025 # Logal Charges g;nhﬁ:;f;::th: }-r;n.r;;r. hér;ﬁ:ﬁini;;;
B, r WIF & Rolcaya Khan, Easl-Fhed Shabbir Ehan, Weal-
e ey e ytpn gl By sy Wi ypomeat p e il TIS HAZARI COURT : SAI ADVERTISING, Ph.: 9811117748

A NG UPYORPIGORASHIOOEES b can AGSounts

# |mberest

Sub-Fagising- Tehsll Hala D&l Fushiragee

UP/ABD/PLPR/ADDDOO01TY. 1. Mr. Mohamad Salman 2. Mrs. Anjum Bano
Add - House Mo, 2532, Danvabad, Afarsuiva, Mear Hajrat Abbas Dargah, Urban,
Allahabad, Uttar Pradesh, India = 211002 | Symbolic Poszession : 06-05-2025

Thee aberees menlicnad JFBErrowens | Guar
and complata dat
nalice redemeg

sad {2 To pay t
above boareaed

ors e ied v (1)

To cobact the ariginial nalice from the undersgied lfor mona
balaroe autstanding amounl interast and cosie ato, within BD daya from tha aate ol
therr aclion under ihe SARFAES Al

Demand Notice Date ; 06-01-2025 & Tolal Quistanding : Rs. 10,69,440/-

arga B4 5q. mir. Situaied al Mauja- Karaibad, Pargana- Sadar, Tehsil - Sadar & Dist -
liahabad, Uttar Pradesh, India - 211003. Boundaries: North By 15 feet road, South by
Plol of Mohamad Usmani, East by Plot of Mohamad Suhel, West by Kacha Flasla
UP/ABD, HHDMME&HDH-EEH 1. Mr. Chanda Bano 2. Mr. Mohamad Saifi. House
Mo B-518/AG TB Nagar Krael, Mear Union Bank of INDIA, urban, Altahabad, Uttar
Pradash, India — 211016 | Symbolic Possession : 05-05-2025

Ll::nplhn 01 Property: One Residential plot Liesin part of arazi no 266/37, Measuring
A

Demand Motice Date ; 06-01-2025 & Total Duistanding : Rs. 39,47.917/-

escriplion Of Property: One Residential Plot lies in part of arazi no 25 Mi, Measuring

Dist-Prayagra] , Uttar Pradesh, India — 211016, Boundaries: North h-,l 20 feat wide
Kacha rasia, Enuthhyrpaﬂ of arazi, East by Plof of Asif, West by Plot of Amir

UP/ABD/PLPR/ADDOD00136. 1. Mr. Arvind Kumar Nishad 2. Mr. Rani Devi Nishad
House No-16/8, Karelbagh, GTB Nagar Near Nishad Raj Park, Rural Allahabad, Utiar
Pardash, India 211016 | Symbolic Possession : 06-05-2025

Dated ; Mp-05-2025, Piéé: Lusknow

Avutharisged OMicer, HINDUJA HOUSING FIMANCE LIMITED

FORM A

PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
MDM TELEVENTURES PRIVATE LIMITED

RELEVANT PARTICULARS

1. | Name of corporate debtor

MDM TELEVENTURES PRIVATE LIMITED

2. | Date of incorporation of corporate debtor | 12/03/2019

3. | Authority under which corporate
debtor is incorporated / registered

ROC Delhi

Corporate Identity No. / Limited Liability U51909HR2019PTCO79047

Identification No. of corporate debtor

"Address of the registered office and

idre the r Radhe Kunj Raja Vali Dhani Road, G31-
principal office (if any) of corporate debtor |Manesar, Gurugram, NSG Camp Manesar,

; ﬁr{ Indign EXPRESS

tﬁ%lassmeds

FROM ANYTHING TO EVERYTHING.

Proprictor Mr. Dharmendra Mohan Saxena Sho Mr. Mauji Lal Saxena & Mrs. Geeta 5. Name of Borrowsrs! Co-Borrowars/ Demand Natice Date Details of Secured
Saxena Wio Mr. Dharmendra Kumar Saxena (Guarantor) o repay the amount s Guarantors & Date of NPA Amuunt Outstanding Assels ‘ I ASSI FI E D A D D E PO I ‘ A D
menfionsd in the nolice being Rs. 1,11,17,956.99 (Rs. One Crore Eleven Lakh 1 [DEERPIKS SINGH WO Gauray ::.-.u.-.sr.a-.-;u /- 23-04-2075 Riesigantial Plot Parn of Knasrs N ?{,1 1, il
v . . 2817548 Kanpur Road Masapa Locknow Maviaiya - Zakra Pargana Kakori Tahasesl Sarcgan
Seventeen Thousand Nine Hundred le-" Six and Paisa "|:I'|E|._'|| Nine ﬂl‘ﬂ_‘.‘] as on 21- Kargur F::-.-.-ul. Uripan Luckinow, Ular Pradash I|'-:|i1 . H{u:.,ﬁ[ifnﬂf?wﬁ Magar Lucknow, Sub Regisirar Saro@ninagar
01-205 mcludang interest uptn £1-01-2025 and further interest, other expenses within G0 225004 & Geurav Seivastava S0 Santosh Srvastiave heipbefoutyi Difufrict Luckivow Area Admesasaring 1000 5q

Book classified ads at your nearest Express

Group’s authorised Classified Ad Depots

PATPARGANJ : CHAVI ADVERTISERS, Ph.: 9899701024,
22090987, 22235837, PREET VIHAR : AD BRIDGE COMMU-
NICATION, Ph.: 9810029747, 42421234, 22017210,

Ph.: 9350309890, 22519890, 22549390

WEST

JANAKPURI : TRIMURTI ADVERTISERS, Ph.: 9810234206,
25530307, KAROL BAGH (REGHARPURA) : K R ADVERTIS-

PURA : GMJ ADVERTISING & MARKETING PVT. LTD., Ph.:
9310333777, 9211333777, 9810883377, NEW MOTI

981053815.33, 9555945923, MOTI NAGAR : UMA ADVER-
TISERS, Ph.: 9312272149, 88002/67/97, RAMESH NAGAR :

TILAK NAGAR : SHIVA ADVERTISERS, Ph.: 9891461543,
25980670, 20518836, VIKAS PURI : AAKAR ADVT. MEDIA

CHANDNI CHOWK : RAMNIWAS ADVERTISING & MARKET-
ING, Ph.: 9810145272, 23912577, 23928577, CONNAUGHT

0811555181, 43751196

KINGWAY CAMP : SHAGUN ADVERTISING, Ph.:
9818505505, 27458589, PATEL CHEST (OPP. MORRIS
NAGAR POLICE STATION) : MAHAN ADVERTISING & MAR-
KETING, Ph.: 9350304609, 7042590693, PITAMPURA
(PRASHANT VIHAR) : PAAVAN ADVERTISER Ph.:
9311564460, 9311288839, 47057929

SOUTH
CHATTARPUR : A & M MEDIA ADVERTISING, Ph.:

Fmﬁi A8 sg. mir. Sitluated al Mavja- Karalla bagh, Pargana- Sadar  Tehsil - Sadar&

Demand Notice Date : D6-05-2024 & Tolal Ouistanding : Rs. 20,06,844,-

Gurgaon, Haryana, India, 122051
09/05/2025

9811602901, 65181100, 26301008, KALKAJI : ADWIN
ADVERTISING, Ph.: 9811111825, 41605556, 26462690,
MALVIYA NAGAR : POOJA ADVERTISING & MARKETING
SERVICE, Ph.: 9891081700, 24331091, 46568866, YUSUF
SARAI : TANEJA ADVERTISEMENT & MARKETING Ph.:
9810843218, 26561814, 26510090

Description 01 Property: One Residential Plot lies in part of arazi no 205 Mi, Measuring ; .
area 83,61 sq, mir, Situated 3t Mauja- Karaila bagh, Pargana- Sadar, Tehsil - Sadar & 6. 'rgzg'g;”gfycgﬁg‘or{‘aﬁgcggﬁjgﬁ date in
Disi-Prayagraj, Uitar Pradesh, India - 211016. Boundaries: North By Plot of sold arazi, 7 (Estimated date of dl 7
South by House of Chahat Nishad, East by plot of Bansi Lal, West by 10 Feet Way - |EStimated aale Of Closure o

UP/ABD/HNDADDD000105 & CO/CPC/CPOF/ADDODD2208. 1. Mr. Faisal Usmani 2 insolvency resolution process s

| r. Faisal Usmani 2. —

Mr-Najm Fatima. House No-J-47, JK Nagar, Karell Damapur, Near Karali Police 8. |Name and registration number of the|Mr. Ashok Kakkar
Chauki, Prayagraj, Uttar Pardesh 211016 | Symbolic Possession : 05-05-2025
Demand Notice Dale ; 24-06-2024 & Total Duiztanding : Rs. 21,33,987/-

kumnplln 0f Property: One Residential House No-J-47, J.K.Nagar, Kareli Damupur, Mear

insolvency professional acting as interim | IBBI/IPA-002/IP-N01066/2020-2021/13407
resolution professional

9. [Address and e-mail of the interim|Address: H. No. 538, Sector 48A,
resolution professional, as registered |Shantivan Society, Chandigarh-160047
with the Board Email Address: akkakkar.58@gmail.com
10.|Address and e-mail to be used for|Address: H. No. 538, Sector 48A,
correspondence with the interim|Shantivan Society, Chandigarh-160047
resolution professional Email Address:
cirp.mdmteleventures@gmail.com

23rd May, 2025

Karel Police Chauki, Prayagraj, Uttar Pardesh, 211076, Boundaries: Morth By House No-
48, Smt Faezana, South by kacha road, East by kacha road, West by plot of Rizwan Aklar

UP/ABD/PLPR/ADDOO0O0T21. 1. Mr. Lavkush kumar gaur 2. Kajal Gaur. 'u'lllage
Munoari, Mear Mungari Chauraha, Karchang, Rural Prayagraj, Uitar Pardesh, 212301
Symbolic Possession ; 03-05-2025
Demand Motice Daie : 19-08-2024 & Total Duiztanding : Bs. 10,93,553/- 11.1 Last date for submission of claims
Descriplion O Property: One Residential Plol area 645 sq feel, Village-Mungari, 12.|Classes of creditors, if any, under clause (b)
Karchana, Mear Mungari Chawraha, Rural, Allahabad Ultar Pardesh, 212301. of sub-section (6A) of section 21, ascertained | Not Applicable
Boundaries: Morth By Part of Land, South by Plot of Arvind, East by Plot of Giri, West by by the interim resolution professional
20 Feet Kacha road 13.|Names of Insolvency Professionals identified to
LUP/ABD/PLPR/ADOGOOOOTA. 1, Mr. Mohamad Adnan Khan 2. Mr. Rehana Khan. "|act as Authorised Representative of creditors Not Applicable
it House No-708, Hasan Manjil Attar Suiya, Mera Route Breakers, Urban Allahabad, LIttar in a class (Three names for each class)
Pardesh 211003 | Symbolic Pozsession ; 05-05-2025 14.|(a) Relevant Forms and

Demand Notice Date : 19-08-2024 & Tolal Outstanding : Rs. 26,65,833/-
Description Of Property: One Residential House lies in the part of arazi no- 1350 Mi,
Measuring area 36.5 sq mir Mauja-Kaszari massariPrgana & Tehsil-Sadar,
Prayagraj, Uttar Pardesh 211003, Boundaries: Narth By House of Rajjab khan, South
by House of Arkun Nishan, East by others plot, Wesi by 20 Feet road

The Borrower!s | Guarantos's in parficular and the puldic in general is heraby cautioned
not to-deal with the property and any dealings with the property will be subject to tha
charge of the Hinduja Housing Finance Limited, for an above mentioned demanded
amaunt and further interesttheraon. S00-, Athorised Orficer

Date: 11/05/2025 Place: Lucknow Hinduga Housing Finance Limded

FARIDABAD (NEELAM FLYOVER) : AID TIME (INDIA)
ADVERTISING, Ph.: 9811195834, 0129-2412798, 2434654,
FARIDABAD (NIT, KALYAN SINGH CHOWK) : PULSE
ADVERTISING, Ph.: 9818078183, 9811502088, 0129-
4166498, FARIDABAD : SURAJ ADVERTISING & MARKET-
ING, Ph.: 9810680954, 9953526681, GURGAON : SAMBOD-
HI MEDIA PVT. LTD., Ph.. 0124-4065447, 9711277174,
9910633399, GURGAON : AD MEDIA ADVERTISING & PR,
yoMerim Resoluton Professional PH.. 9873804580, NOIDA (SEC. 29) : RDX ADVERTISING,
Ph.: 9899268321, 0120-4315917, NOIDA (SEC. 65) : SR
SAI MEDIA, Ph.: 0120-4216117, NOIDA (SEC. 58) : JAI
LAKSHMI ADVERTISERS, Ph.: 9873807457, 9911911719
GHAZIABAD (HAPUR ROAD TIRAHA, NR GURUDWARA) :
TIRUPATI  BALAJI ADVERTISING & MARKETING,
Ph. 9818373200, 8130640000, 0120-4561000

EDUCATION (IAS & PMT ACADEMIES)
FRIENDS PUBLICITY SERVICE 23287653, 23276901, 9212008155

For CAD enquiries please contact :
ROHIT JOSHI 9818505947, ABHINAV GUPTA 9910035901
For booking classified ads, please contact 011-23702148,
0120-6651215, E-mail : delhi.classifieds@expressindia.com

a) Weblink:
(b) Details of authorized representatives | https://ibbi.gov.in/en/home/downloads
are available at: (b) Not Applicable

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of MDM Televentures
Private Limited on 09.05.2025.

The creditors of MDM Televentures Private Limited, are hereby called upon to submit
their claims with proof on or before 23rd May, 2025 to the interim resolution professional at
the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with proofin person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

Date: 10.05.2025
Place: Chandigarh

section 13(12) read with rule 3 of the Security Interest (Enforcement) Rules, 2002 issued demand notice to borrofver/ Guarantor
on the dates mentioned hereunder; calling upon the Borrower(s) / Guarantor(s) to repay the amount mentioned in the respective
demand notice within 60 days of the date of the notice.

The Borrower/Co-Borrower/Mortgagor having failed to repay the amount, notice is hereby given to the Borrower/Mortgagor, Co-
Borrower/Mortgagor, Co-Borrower and the public in general that the undersigned has taken SYMBOLIC POSSESSION of the
property described herein below in exercise of powers conferred on him under sub-section (4) of section 13 of the said Act read
with rule 8 of the Security Interest Enforcement Rules, 2002, on the dates mentioned against each account.

The Borrower/Mortgagor’s, Co-borrower/Mortgagor’s and Co-borrower’s attention is invited to provisions of sub-section (8) of
section 13 of the Act, in respect of time available, to redeem the secured assets

The Borrower/Mortgagor, Co-Borrower/Mortgagor and Co-Borrower in particular and the public in general is hereby cautioned
not to deal with the property and any dealings with the property will be subject to the charge of Ujjivan Small Finance Bank Ltd.
forthe amount(s), mentioned herein below besides interest and other charges / expenses against each account.

THE
BIGGEST
GAPITAL

PeRstas KNOWLEDGE

Name of Borrower/ Description of the Date of Date of | Amount as per
Co-Borrower/Mortgagor Immovable property Demand Notice |Possession| demand notice
1) Pale Ram S/o Chandi @ Chandgi|All that Part and Parcel of the property] 02.12.2024 }07.05.2025 |Rs. 7,92,439/- as
Ram, H. No. 156, Nimbri, Chhajpur Kala, { measuring 6 Marla, being 6/160 share of 8 Kanal comprisingin Khewat No.|on 26.11.2024 &
Panipat, Haryana- 132103; (2) Santra W/o | 434//402, Khatoni No. 677, Khasra No. 23//21/8-0 admeasuring 1633.5 Sq|interest thereon.
Pale Ram, H. No. 156, Nimbri, Chhajpurlft. i.e. 181.5 Sq. Yards, situated in Village Nimbri, Tehsil & Distt. Panipat, Haryana which is
Kala, Panipat, Haryana- 132103, In Loan |{bounded as follows: Boundaries: East: Land of Ramphal, West: Land of Samera, North: Road,
Account No. 2273210170000026 South: Land of Samera. The Property belongs to SantraW/o Pale Rami.e. no. 2 among you.

Date: 10.05.2025 Authorised Officer
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Place: Panipat (Haryana)
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